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Juvenile homes 

614. SHRIMATI JHARNA DAS BAIDYA: Will the Minister of WOMEN AND CHILD 

DEVELOPMENT be pleased to state: 

(a) the number of Juvenile Homes and Rehabilitation Centres we have in our country; 

(b) if so, the details thereof; 

(c) whether Government is contemplating to setting up Juvenile Homes in each district in 

our country under the Child Protection Scheme; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE OF THE MINISTRY OF WOMEN AND CHILD DEVELOPMENT 

(SHRIMATI KRISHNA TIRATH): (a) to (d) The Juvenile Justice (Care and Protection of Children) 

Act, 2000 (JJ Act) provides that State Governments may establish and maintain either by 

themselves, or in association with voluntary organizations, Special Homes and Observation Homes 

or Children’s Homes and Shelter Homes in every district or a group of districts, as may be required 

for reception and rehabilitation of any juvenile in conflict with law or children in need of care and 

protection respectively. 

The Government of India in the Ministry of Women and Child Development, is implementing a 

Centrally Sponsored Scheme, namely, Integrated Child Protection Scheme (ICPS) through the State 

Governments/UT Administrations under which, financial assistance is provided to them, inter-alia, 

for setting up and maintenance of such Homes. 

In 2010-11, financial assistance has been provided under ICPS for 1199 Homes of various types 

to State Governments/Union Territory Administrations. 

Failure in dope test 

615. SHRI GOVINDRAO ADIK: 

 SHRI SANJAY RAUT: 

Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to state: 

(a) whether it is a fact that many sports persons failed the dope test in various international 

events during the last three years; 

(b) if so, the details thereof including the role of coach and officials of sports federations; 

(c) the details of sports persons on whom ban has been imposed during the last three years 

and action taken in each case; and 

(d) the steps taken/proposed to be taken by Government to prevent recurrence of such 

incidents including use of drugs particularly steroids in future? 


